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FOURTEENTH KERALA LEGISLATIVE ASSEMBLY
Fourth Session
BULLETIN—PART 1
{Brief Record of Proceedings)

Tuesday, March 7, 2017
No. 50

The Assembly met at 8.30 a.m. with Mr. Speaker in the Chair.
Questions:

Three questions in the list of questions posted for the day were answered
orally.

Adjournment Motion:

After hearing the Minister for Revenue and Housing, the Minister for Water
Resources, and the Chief Minister the Speaker withheld consent to the moving of
an adjournment motion given notice of by Shri Shafi Parambil and two other
Members regarding the serious situation reported to have arisen due to the lack of
effective measures to resolve the severe drought faced by the State.

[The House temporarily adjourned at 10.22 a.m. due to technical probiem in
power supply. The House re-assembled at 10.32 a.m. with Mr. Speaker in the Chair.]

- In protest against the attitude of the Government in this matter the Members
belonging to the Opposition, except the BJP member, staged a walkout.

Statement by the Chief Minister:

The Chief Minister informed the House that the all-party delegation
designated to raise various demands of the State before the Prime Minister was
denied permission to meet. The Leader of Opposition, Shri P. K. Kunhalikutty,
Shri Oommen Chandy and Shri C. F. Thomas expressed protest against the denial
of permission to meet the Prime Minister. Shri O. Rajagopal expressed his dissent
over the protest expressed by the House.

Calling Attenttion:

(1) Shri N. Vijayan Pillai called the attention of the Minister for Local Self
Governments, Welfare of Minorities, Wakf and Hajj Pilgrimage to the
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necessity to give compensation to the families of victims affected by
the attack of stray dogs. The Minister made a statement thereto.

Shri P. B. Abdul Razak called the attention of the Minister for Health and
Social Justice to the necessity to rectify the reported flaws in the
distribution of various social security pensions in the State. The Minister
made a statement thereto.

The matters raised by Members Under Rule 304:

The matters raised by Members in the House Under Rule 304 are listed

below:
@ BRONDW NN Bald” alletio QU OED]
md , o
1 2 3 4
1 | ecouws’ saxmlomes ARLIJ® sdlgoloel 8&I0n DHHRB Qeui et
2 1@\ ). afl. @@ &a0d | apemioauels meMIare @laja QO]
myBoiesall cosnmamine @RiE o
3 | ). @eadad ovonomy” | @myeyo wHgp  eyupa@leled,  apepanaje
UUDNRIW (PPl nldGREND aeoganymimlage
Udhe JOEDT
4 | @) af)@BEa9 agrejando mmnmgrb AGRNOGT  (ajere oalmyoje
aJianacgoe peomgd  allegiedled! enmmidenoamaje
aUrinqlsgmme” e QD1
5 | ol olema n_ng(a, aoomlaos’ aslonign genfeo
Al Ul 003 S akgmai’ e 17- Im(g_n)'l
6 | egoas aemig oanfigiwe a:glajoe alRDID meinilem
ADONTVNT R agloel  ®Bauedss &S, mmﬂm@w
almianmoay” osaRlQagas
JCWIRMo £18 | AHIHITNDT”
7 | e@). 51 af pEnIasle | ecmomd mil.agyaf ML-00es|  @ReIwae

ayad’ aloGQend, BRMEUMD | TUIPan MG Yo
rUDGEERUE e 0]




1 2 3 4

& | oo ofl rmasndua afisycikpsngloa @l aflaioe)onn
6u2ad al@RIeIme ma.qdm(@

9 | Wl agy e3lafomad an@d  prveaadol qyga:g‘]mej aflayeyom
DAY BHANS @aouT1dndve Qe JaRD]

The Ministers made statements on the respective subjects.
Financial Business:

General discussion on the Budget for the Financial Year 2017-2018 was

resumed. The following Members took part in the discussion.
Shri John Fernandez
Shri Adoor Prakash
Shri G. §. Jayalal
Shri P. K. Abdu Rabb
Shri George M. Thomas
Shri O. Rajagopal
Shri O. R. Kelu
Shri N. Vijayan Pillai
Shri A. P. Anil Kumar
Shri P. Unni
Shri Kovoor Kunjumon
Shri Parakkal Abdulia
Smt. Veena George

Shri P. V. Anvar




Shri N. Samsudheen
Shri Mullakkara Retnakaran
Shri Thiruvanchoor Radhakrishnan
Shri R. Rajesh.
The discussion was inconclusive.

The House adjourned at 3.16 p.m. to meet again at 8.30 a.m. on Wednesday
March 8, 2017.

V. K. BABU PRAKASH,
Secretary.




